
BEFORE THE NATIONAL GREEN TRIBUNAL, 
                     SITTING AT NEW DELHI 
  ORIGINAL APPLICATION NO          512     OF 2023 
UNDER SECTION 18 (1) READ WITH SECTION 14 OF NATIONAL 

GREEN TRIBUNAL ACT – 2010 
 
IN THE MATTER OF:  
 
RAJU       ... APPLICANT  

VERSUS 
UNION OF INDIA AND OTHERS  …. RESPONDENTS 
 
 

INDEX 

Sl No. Particulars Pages 

01. Additional Affidavit by Applicant  

 

 

Drawn and Filed By 
 

Gaurav Kumar Bansal 
Advocate 

A26, Basement, Jangpura Extension 
New Delhi – 14 

emailtogkb@gmail.com 
9811164777 

New Delhi 
27/01/2024 
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